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Survey and investigation work are expected to 
be completed in 10 projects during the current 
year and about 5000 families are expected to 
be settled by the end of 1984-85. 

Employees in the Regional P. F. 
Commissioner·s Office, 

Bbubaneshwar 

3853. SHRI ANADI CHARAN DAS : 
Will the Minister of LABOUR be pleased to 
state : 

(a) the total number of employees in the 
office of Regional Provident Fund Commi-
ssioner, Bhubaneswar as on the l March, 
1982 and as on the 1 MarcL, 1985; 

(b) the number of Scheduled Caste and 
Scheduled Tribe employees amongst them; 

(c) whether reservatio~ rules in favour 
of Scheduled Castes and Scheduled Tribes 
are being followed and rosters maintained for 
that purpose; 

(d) if so, the reasons for the shortfall, if 
any, and the steps taken to fill the quota 
reserved for these communities· and 

~ ' 

(e) the number of rese:·ved posts lapsed 
during this period ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI T. 
ANJIAH) : (a) to (e). The required in-
formation is being collected and will be laid 
on the Table of the House. 

Revision of MinimuP.t Wages Act 

3854. SHRI LAKSHMAN MALLICK : 
Will the Minister of LABOUR be pleased to 
state: 

(a) the progress made with regard to 
the revision of minimum wages in respect of 
the 27 scheduled employments which were 
placed before the Wage Advisory Board in its 
meetin& on 9 March, 1984; 

(b) whether notifications have been 
issued for the implementation of the mini-
mum rates of wages; 

(c) whether there is a'ly proposal under 

Government's consideration to raise the 
minimum wages in view of the increase in 
the price index; 

(d) what steps Goveroment propose to 
take to increase the minimum wages being 
paid to such employees whenever there is an 
increase in the price index; and 

1e\ wheth~r Gov<:rnment have formulated 
any formula in this regard; if so, the details 
thereof? 

THE MINISTER OF STATE OF THE 
MINTSTR Y OF LABOUR (SHRI T. 
A~JIAH) : (a) and (b). No meeting of the 
Minimum Wages Advisory Board was held 
on the 9th March, 1984. However, at its 
meeting held on January 9, 1985 the Advisory 
Board cor.cidercd and recomrQ.ended revision 
of minimum rates of wages. Notifications in 
the revision of the minimum rates of wages 
in respect of 34 scheduled employments were 
issued on February 12, 1985. 

(c) to (e). While revising the minimum 
rates of wages the rise in the Consumer Price 
Index Number is taken into account. The 
formula at present being followed by the 
Central Government is that whenever there 
is an increase of 50 Points in the 12-montbly 
aver?ge of the Consumer Price Index 
Number, the minimum rates of wages are 
increased in the same proportion as the percen-
tage ·increase in the Consumer Price Index 
Number. 

Supply of Feature Films and Songs 
by the Film Industry to Doordarshan 

3855. SHRI RAM SAMUJHA WAN 
Will the Minister of INFORMATION AND 
BROADCASTING be pleased to state : 

(a) whether his Ministry has taken a de-
cision regarding renewal of the contract which 
expired on 31st March, 1985 for the supply 
of feature films and song sequences by the 
Film Industry to Doordarshan; 

(b) if so, the price hike demanded by the 
film industry as compared to existing prices 
paid; and 

(c) the-amount paid in each case by the 
films sponsoring · th:se films and CI:Utrahars 
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to tbe Doordarshan Kendras Bombay, Delhi BROADCASTING (SHRI V.N. GADGIL). 
and other regional centres ? (a) and (b). A statement-! is enclosed. 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND (c) A statement-II is enclosed. 

Statement-} 

The rates in forces upto 31-3-1985 for telecast of Hindi feature films in colour on 
the National network of Doordarshan and those proposed for future by the Film Indus-
try are as follows :-

Sl. No. Category of 
film 

Rates paid by Rates proposed by 
Doordarshan Film Industry 

Rs. Rs. 

1. Category 'A' 3,25,000 20,00,000 

2. Category 'B' 2,43,750 15,00,000 

3. Category 'C' 1,62,500 10,00,000 

2. For "Chitrahaar" programmes telecast 
on the National network, Doordarshan pays Sl. No. 
a sum of Rs. 1,000/- for each song and 

Kendra Amount (Rs.) 

dance sequence included in it. In addition, 
a royalty of Rs. 3,000/- is also paid for ac-
quiring telecast rights of each sequence. The 
Film Industry has demanded the following 
rates for song and dance sequences included 
in "Chitrabaar" programme telecast on the 
National network :-

(1) For first telecast: Rs. 10,000/-

(2) For each repeat telecast : Rs. 2,500/-

No decision has yet been taken about the 
rates of payment effective from April, 1985 
for telecast of Hindi feature films and "Chit-
rabaar" programmes on the National net-
work. 

Statment-Tf 

For sponsorship of each half-hour chunk 
of feature films and '·Chitrabaar" programmes 
telecast on the National network, Doordar-
sban charges a fee of Rs. 1 lakh. The rates 
for sponsorship of half-hour chunks of fea-
ture films and "Chitrahaar'' type programmes 
from individual Doordarsban Kendras are as 
foUows :-

1. Delhi · Mussorie-Jaipur- 30,000 
Raipur-Muzaffarpur other 
relay transmitters. 

2. Bombay-Pune-Panaji 20,000 

3. Calcutta/Madras/Jalandhar- 10,000 
Amritsar 

4. Luck now-Kanpur /Hyderabad / 7,500 
Bangalore. 

5. Sri nagar 7,500 

Import of Edible Oils for 1985-86 

3856. SHRI K. PRADHANI :Will the 
Minister of FOOD AND CIVIL SUPPLIES 
be pleased to state : 

(a) whether Government propose to re-
duce import of edible oils in 1985-S6; 

(b) if so, the details of the directives sent 
to the State Trading Corporation for this 
purpose; 




